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CENTRAL ADMINSTRATIVE TRIBUNAL 
CALCUTTA BENCH 

CALCUTTA 

NO. 	O.A. 1326 of 1996 
	

Date of Order. 20.4.2005 

PRESENT :IiON'BLEMIL.JUSTICIEB.PANIGRAKVICEwCHAMMAN 
HONIBIE MR. N.D. DAYAL~ ADMINZTRATIVE MEMBER 

BONAVANTURE GOMES 

vs. 

UNION OF INDIA & ORS. (S.E.Rly.) 

For the Applicant 	 W. B. R. D^ Counsel 
1W. B.P.Manna, Counsel, 

For the Respwdents' 	 W. S. Choudbruy, Counsel 

0 RD 

PER JUSTUCE —B, EAMRABI V-Q 

When the matter was taken up for orda% Id. Co=sd for bodiparties are 

Prwent 

2.- 	W. B.R. D^ 14. Counsel Wming for the applicant has wbmitted &A he 

has been instructed by his client not to proceed with the case. Aomdin~, the coo 

is dismiswd for nonTm"ution. 

MEMBEER(~07 	 VICE-CHAMMAN 


